IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 03.04.2025

Notified
Courtfamount

to be

paid

Case No.

1 [P K LENKA 26762/2025(03.04.2025 |MATA/3/2012 | oo
2 |p K LENKA 26763/2025(03.04.2025 |MATA/18/2012 |7 | .
3 |NIRANJAN ROUT [26768/2025|03.04.2025 |CRLMC/2170/2023 |7 | SR
4 |B SRHOO 26770/202503.04.2025 [WP(C)/17996/2014 |7 | SR
5 |s saHOO 26771/202503.04.2025 |0JC/5038/2002 |7 | SR
6 |PK JENA 126772/2025|03.04.2025 |[RSA/184/2012 |7 | SR
7 |P BEHERA 26776/202503.04.2025 |WP(C)/26595/2021 |7 | SR
'8 |K P BEHERA  |26779/2025|03.04.2025 |CONTC/7519/2024 |10 | c |
9 |P BEHERA 126780/202503.04.2025 |WP(C)/4316/2007 |7 | SR
10 |P BEHERA 26782/202503.04.2025 [WP(C)/12170/2010 |7 | SR
11 |p BEHERA 26784/202503.04.2025 |WP(C)/26628/2021 |7 | SR
12 |S SWAIN 126787/2025(03.04.2025 |MACA/473/2019 |10 | c |
13 |J LENKA 26789/2025(03.04.2025 |CRLMP/114/2024 |7 | o
14 |0/0 OHCLSC  [26792/2025|03.04.2025 |CRLA/750/2021 |7 | R
7 DFA
15 |P K JENA 26794/2025(03.04.2025 |SA/175/1964 7 égfde A o
24523/25)
16 |0/0 OHCLSC  |26796/2025|03.04.2025 |JCRLA/26/2013 |7 | u |
17 |PK LENKA 126797/2025|03.04.2025 |MATA/43/2017 |7 | o
18 |P K LENKA 126798/2025|03.04.2025 |MATA/66/2012 |7 | o
19 |J B ROUT 126800/2025/03.04.2025  |[WPC (OR) /455/2016 |7 | U
20 |B K SAHOO 126801/2025(03.04.2025 |WP(C)/6161/2025 |10 | c |
21 |PK BARIK 26802/2025|03.04.2025 [BLAPL/12765/2023 |7 | S
22 |s DASH 126803/2025(03.04.2025 [WP(C)/6455/2016 |7 | u |
23 |S P SAHOO 126805/2025(03.04.2025 [WP(C)/26203/2019|7 | o
24 |0/O OHCLSC  [26806/2025|03.04.2025 |JCRLA/13/2012 |7 | o
25 |S K BISWAL  [26807/2025|03.04.2025 |WP(C)/17432/2023]7 | o
26 |P K PARIDA  [26809/2025|03.04.2025 |MACA/617/2020 |7 | o
27 |0/O OHCLSC  |26810/2025|03.04.2025 |CRLA/681/2016 |7 | o
28 |G BARIK 126811/2025(03.04.2025 |[WP(C)/10110/2016 |7 113.00,3*13(0 |
29 |T K NAYAK 26812/202503.04.2025 |WP(C)/8802/2025 |10 | c |
30 |0/O OHCLSC  |26813/2025|03.04.2025 |CRLA/681/2019 |7 | u |




31 |T MISHRA 26814/2025/03.04.2025 |MATA/45/2013 |7 | R
32 |0/0 OHCLSC  |26816/2025(03.04.2025 |CRLA/377/2024 |7 | v
33 ;Xii?R KANTA 1) 6818/2025(03.04.2025 |WP(C)/8352/2025 |10 c

34 2;iEEE£R§WAIN 26819/2025(03.04.2025 WP (C)/8508/2025 |10 c

35 |0/0 OHCLSC  |26823/2025|03.04.2025 |JCRLA/67/2005 |7 | o
36 |0/0 OHCLSC  |26825/2025/03.04.2025 |[CRLA/27/2017 |7 | U
37 |0/0 OHCLSC  |26826/2025(03.04.2025 |CRLA/135/2021 |7 | v
38 |0/0 OHCLSC  |26827/2025(03.04.2025 |JCRLA/27/2022 |7 | v
39 |0/0 OHCLSC  [26830/2025|03.04.2025 |JCRLA/41/2017 |7 | v
40 |0/0 OHCLSC  |26832/2025(03.04.2025 |JCRLA/3/2011 |7 | R
41 |S SWAIN 26836/2025/03.04.2025 |MACA/1116/2023 |7 | CH
42 |S NAYAK 126837/2025/03.04.2025 |WP(C)/12387/2015|7 | CH
43 |K. K. NATH  [26838/2025(03.04.2025 |WP(C)/8789/2025 |10 | c
44 |S NAYAK 126840/2025/03.04.2025 [WP(C)/23577/2013 |7 | CH
45 |s NAYAK 26841/2025(03.04.2025 |WP(C)/10449/2008 |7 | oo
46 |S NAYAK 26842/202503.04.2025 |CRLREV/584/2022 |7 | CH
147 |B K PANDA 26846/202503.04.2025 [WP(C)/7450/2025 |7 | SR
48 M KAR 26848/202503.04.2025 [WP(C)/6950/2025 |7 | SR
49 |B K DAS 26850/202503.04.2025 |WP(C)/801/2025 |7 éAggéiggs U

50 |B K DAS 26851/202503.04.2025 |WP(C)/783/2025 |7 éAggéi;gs U

51 |B K DAS 26853/202503.04.2025 |WP(C)/31180/2024 7 ﬁAEgﬁiﬁis U

52 |B K DAS 26857/202503.04.2025 |WP(C)/777/2025 |7 éAggﬁi;gs U

53 |A PATTANAIK [26859/2025(03.04.2025 |WP(C)/24665/2024 7 | U |
54 |M R ROUTARY [26863/2025(03.04.2025 |WP(C)/24138/2024 7 | U |
55 |M R ROUTARY [26864/2025|03.04.2025 |CONTC/538/2025 |7 | U |
56 |S NAYAK 26866/2025/03.04.2025 |ABLAPL/496/2025 |7 | U |
57 |R K PATTANAIK |26868/2025|03.04.2025 |WP(C)/31574/2024 7 | U |
58 |c ROUT 126869/2025/03.04.2025 [WP(C)/7342/2025 |7 | U |
59 |K PARIDA 126871/2025(03.04.2025 [WP(C)/27420/2017 |7 | U |
60 |B DAS 126872/2025(03.04.2025 |RSA/394/2012 |7 | U |
61 |J SAHOO 126873/2025(03.04.2025 |CRLMC/1264/2025 |7 | u |
62 |P K MISHRA  |26876/2025/03.04.2025 |[WPCRL/1276/2013 |7 | U |
63 |J SAHOO 126879/2025(03.04.2025 [WP(C)/20256/2014 |7 | U |
64 |H. K. BHOL  |26880/2025|03.04.2025 |ABLAPL/5398/2022 |7 | U |
‘65 :;gﬁNSHU KUMR 26881/2025‘03.04.2025 ABLAPL/3450/2025‘7 ‘ U ‘
66 |L ACHARI 26884/2025/03.04.2025 |[WP(C)/5710/2025 |7 | U |
67 |S D JENA 126885/2025(03.04.2025 |[CRLMC/3320/2024 |7 | U |
68 |P K SWAIN 26886/2025/03.04.2025 [WP(C)/8246/2025 |7 | U |




69 |B SAHOO 126887/2025(03.04.2025 |RSA/158/2020 |7 | v
‘70 o IAR 26890/2025‘03.04.2025 WP(C)/36747/2023‘10 ‘ ‘c ‘
71 |D SWAIN 126899/202503.04.2025 |WP(C)/7387/2025 |10 | c |
72 |BASUDEV BARIK|26900/202503.04.2025 |WP(C)/8649/2025 [10 | c |
73 |S K SWAIN 26901/202503.04.2025 |WP(C)/8625/2025 |10 | c
74 |S K SURMA 126902/2025/03.04.2025 |[WP(C)/8620/2025 |10 | c |
75 |L D SAHU 126906/202503.04.2025 |WP(C)/22705/2024 |10 | c
76 | oup |26907/2025(03.04.2025  |CRLMC/1265/2025 |10 c
KISHORE
77 |CHANDRA 26912/2025(03.04.2025 [WP(C)/8310/2025 |10 c
PRADHAN

78 |RANJIT SAMAL |26937/2025|03.04.2025 |WP(C)/8189/2025 |10 | c |
79 |D JENA 26944/202503.04.2025 [0JC/7131/2000 |7 2 dfa dms U |
80 |S K BEHERA  |26948/2025(03.04.2025 |WP(C)/3096/2025 |10 | c |
81 |B. BEHERA 26950/2025(03.04.2025 [CMP/1098/2024 |10 | c
82 |T. K. MOHANTY |26952/2025(03.04.2025 |CMP/1060/2024 |10 | c
83 |N R PANDA 126956/2025/03.04.2025 |CONTC/3754/2024 |10 | c |
84 |D K SAHU 126969/2025/03.04.2025 |WP(C)/31861/2024 |10 | c |
85 |J J PARIDA  [26972/2025(03.04.2025 |WP(C)/9048/2025 [10 | c
86 |S K SAHOO 26973/202503.04.2025 |WP(C)/4982/2025 |10 | c
87 |D D MOHANTY [26985/2025(03.04.2025 |WP(C)/17226/2024[10 | c
88 |D D MOHANTY [26990/2025(03.04.2025 |WP(C)/7383/2024 |10 | c |
89 |R CH ROUT 126993/2025/03.04.2025 |CRP/7/2025 0 | c
90 |T.SWAIN 126997/2025/03.04.2025 |[RVWPET/55/2025 |10 | c
91 |A.K.SWAIN 27001/2025/03.04.2025 |[CMP/439/2025 0 | c
‘92 [rseea ‘27002/2025‘03.04.2025 WP (C) /8932/2025 ’10 ‘ ‘c ‘
93 |S.K.PARIDA  [27003/202503.04.2025 |WP(C)/8942/2025 [10 | c
94 |S.K.BISWAL  [27006/202503.04.2025 |WP(C)/8946/2025 [10 | c
95 |s c pas 27016/2025/03.04.2025 [WP(C)/18319/2021 |10 | c
‘96 /S MANDAKINT 27018/2025‘03.04.2025 ’JCRLA/86/2009 ‘10 ‘ ‘c ‘
97 |BIKRAM BEHERA |27022/2025|03.04.2025 |RPFAM/44/2024 |7 | o
98 M PANDA 27025/202503.04.2025 |JCRLA/86/2009 |10 | c |
199 |NK ROUT 27026/2025(03.04.2025 |MATA/171/2023 |10 | c |
1100 [P NAYAK 127027/2025(03.04.2025  |MATA/99/2022 0| c
101 |S MOHARANA  |27029/2025|03.04.2025 |MATA/4/2024 0 | c |
102 |J7BRY SYOTL 127034/2025 (03.04.2025  |cRLMC/1126/2025 |7 U

103 |R. K. DEHURY |27038/2025|03.04.2025 |MACA/1116/2023 |7 | v
104 [GANo? KRR 199042/2025 (03.04.2025  |cRLMC/4741/2024 |7 U

105 [R. K. DEHURY |27043/2025|03.04.2025 |WP(C)/3739/2021 |7 | u |
106 BINDU SAGAR [27044/2025|03.04.2025 |WP(C)/20793/2016|7 | u |




|SWAIN

107 [0 i28 SACRR197045/2025(03.04.2025  |w(C) /20794/2016 |7 U
108 | e e 127047/2025(03.04.2025  |CRLMC/3458/2024 |10 c
1109 M.ROUT 27049/2025(03.04.2025 |CRLMC/916/2025 |10 | c |
110 |B.K.DAS 127052/2025(03.04.2025 |CRLMC/1177/2025 |10 | c
111 |S.S.BISWAL  |27053/2025/03.04.2025 |CRLMC/1186/2025 |10 | c |
112 |A.K.SWAIN 127055/202503.04.2025 |[WP(C)/9041/2025 [10 | c |
113 |R.K.MOHAPATRA [27056/2025(03.04.2025 |[WP(C)/9041/2025 [10 | c |
114 |S.NAYAK 27057/2025/03.04.2025 |CRLMP/333/2025 |10 | c |
1115 |G SUNDARA 27073/2025/03.04.2025 |[WP(C)/9261/2025 |10 | c
116 R K BARIK 27075/2025/03.04.2025 |MACA/962/2023 |10 | c
JITENDRA
117 [KUMAR MISHRA |27077/202503.04.2025 |WP(C)/1012/2025 |10 c
(2)
118 [P K JENA 27078/202503.04.2025 |WP(C)/8661/2025 |10 | c
119 ;Xii?R KANTR 157079/2025(03.04.2025 (WP (C)/8947/2025 |10 c
1120 |P K JENA 27080/202503.04.2025 |WP(C)/8987/2025 |10 | c |
121 |P MUDULI 27081/202503.04.2025 |CONTC/7423/2024 |10 | c |
1122 |J. SAHOO 27092/202503.04.2025 |CONTC/898/2025 |10 | c |
| | | Total 11010

NIC




